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Title: Papers laid on the Table of the House by Ministers/members.

MADAM SPEAKER: Now, Papers to be laid.

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI ARUN YADAV):
Madam, on behalf of my colleague, Shri Vilasrao Deshmukh, I beg to lay on the Table a copy each of the following papers
(Hindi and English versions) under Article 151(1) of the Constitution:-

(1) Report of the Comptroller and Auditor General of India-Union Government (Commercial) (No. 2 of 2009-10)-
Financial Reporting by Central Public Sector Undertakings (Compliance Audit) for the year ended March, 2009.

(2) Report of the Comptroller and Auditor General of India-Union Government (Commercial) (No. 9 of 2009-10)-
Compliance Audit Observations for the year ended March, 2009.

(3) Report of the Comptroller and Auditor General of India-Union Government (Commercial) (No. 10 of 2010-11)-
Performance Audit of Activities of selected Public Sector Undertakings for the year ended March, 2009.

(Placed in Library, See No. LT 2750/15/10)

 

THE MINISTER OF STATE OF THE MINISTRY OF CORPORATE AFFAIRS AND MINISTER OF STATE OF THE MINISTRY OF
MINORITY AFFAIRS (SHRI SALMAN KHURSHEED): I beg to lay on the Table a copy each of the following Notifications
(Hindi and English versions) under sub-section (3) of Section 63 of the Competition Act, 2002:-

(1) The Competition Commission of India (Salary, allowances, other terms and conditions of service of the Secretary and
officers and other employees of the Commission and the number of such officers and other employees) Amendment

Rules, 2010 published in Notification No. G.S.R. 344(E) in Gazette of India dated the 22nd April, 2010.

(2) The Competition Commission of India (Return on Measures for the promotion of Competition Advocacy, Awareness and
Training on Competition Issues) (Amendment) Rules, 2010 published in Notification No. G.S.R. 445(E) in Gazette of

India dated the 24th May, 2010.

(Placed in Library, See No. LT 2751/15/10)

 

THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRIMATI PANABAKA LAKSHMI): I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Jute Manufactures Development Council, Kolkata, for
the year 2008-2009, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Jute Manufactures
Development Council, Kolkata, for the year 2008-2009.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 2752/15/10)

 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI ARUN YADAV): I
beg to lay on the Table a copy each of the following papers (Hindi and English versions):-

(1) Memorandum of Understanding between the Triveni Structurals Limited and the Department of Heavy Industry, Ministry
of Heavy Industries and Public Enterprises for the year 2010-2011.

(Placed in Library, See No. LT 2753/15/10)

 

(2) Memorandum of Understanding between the Bharat Heavy Electricals Limited and the Department of Heavy Industry,
Ministry of Heavy Industries and Public Enterprises for the year 2010-2011.



(Placed in Library, See No. LT 2754/15/10)

 

(3) Memorandum of Understanding between the Cement Corporation of India Limited and the Department of Heavy
Industry, Ministry of Heavy Industries and Public Enterprises for the year 2010-2011.

(Placed in Library, See No. LT 2755/15/10)

 

 

 

 


